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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
' AT HYDERARAD -

0.A.NO, 567 of 1989 Date of Order:14/03/1990

1. Commercial audit-Employees Association
Office cf the Member - Audit Board
and Ex-0fficio, Director of Commercial
Audit A.G.0ffice Complex, '
Hydarahad-800 483, represented by its
Viceé President Sri M.Sathi Reddy.
2. 5ri J.R.Sriramuluy, '
Group D employee,
0/o Director of Commercial
Audit, A.G.Office Complex,
Hyderabad, ’

«essApplicants

Versus

Member Audit Board and Ex-0fficio
Director of Commeraizl Audit,
A.G,0ffice ZTomnlex, Hyderabad,
and 2 others

.+ « s JREeSPONdents

For Avplicantss Mr.I.Dakshina Murthy, Advocate

For Respondents: Mr.G.Parameshwar Rao, Standing Counsel
representing the Devartment

.-

C 0O R A M:

) HON'ELE\SHRI B.NJJAYASTIMHA: VICE CTHAIDRMAN

(Juﬁqment~deliyered hy Hon'ble Shri B.N;Jayasimha, V)

L N 3
1. This application has been filed questioning
the Government of India's clarification reagarding re-—

imbursement of Tuition fees as communicatad bv the

-

Comotrollier and Auditor General of India, in UO No.12011/1/

contd, .2



celias
AR-Estt. (Allowances), dated 6-1-19R89,

2. The facts of the case are similar tn that
of 0.2.N0.402/1989 which I have disnosed of today
i.e., 11-72-1990, For the reasnns given in the séid
O;A.No.402/1989, this application is disposed nfas
fhavihq.beCOme.inﬂructuous.consequent to the relief
already given to the applicants. No costs.

By o ks

(B,N.JAYASIMHA)
. Vice Chairman

(Dictated in oven dourt) " \eqo
14th March, 1930 /\K&W} \b\‘»\c1
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1+ The Director of Cammercial Audit-A,G.} Mamber Addit Bgard
& Ex—ﬂfg cio, « . , "'}-:;:, Hydarabad-SEt}n&ES.mggam

{with a’gopy-of Drder A 0.A.402/89 dtl i14=3-90) orpis
2. Tha,Egmppgoller & ‘Auititor Gensral of .lndiay h.Orrisa
10, @ghgduf Shah Jaf?rkmarg, New 0elhi-110 002, -
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3. Thg Slcretgryufﬁbﬂernmant DP rhdld) M1n13trypm% Financa

_ DEpartment of Expendlﬁure, Neu Dnih;. ¢}
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8. One copy to mr.I.Dakshxna Nurthy, Advacate, 10-1-18/25,
Shyamnagar, Hyderabad-500 004, (yﬂ“o\gﬂ\qyanmfmoauohvﬂdf1““[)

8. One copy to Mr.G.Parameswar Ras, SC fPor Department,CAT,Hyd.

6. One spars copy. 'L‘-—*V"*"&W\\O\Yw W08 wLBA D ey a0 |
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